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Report of Prof. S. Narayan, Special Rapporteur, NHRC on his
visit to the central jail, Raipur, Chhattisgarh on 17/09/2013

and 20/09/2013.
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:{y / The central jail, Raipur is one of the oldest jail in the country set
’&w{ up during The British Period in the Year 1882 by The British Govt. and
[V

Dr. Bhesle, The then civil surgeon, Raipur was appointed as the first
"é%superintendent of the jail. It became functional in 1885 but the Dist.

b Gazetteer mention that the construction of the Jail building started in
%/ 1862 and was completed in 1868. In 1923 Raipur Jail was given the
status of Dist. Jail in 1956 it was made Central Jail.

There are 30 jail in the state in which 5 are central jail, 10 are dist.
Jail and 15 are sub jail in which 28 are functional and two sub jails’i.e.

Sukma and Narayanpur are temporarily closed.

The capacity of the jails in the state is of 6040 (5559 Male and 481
Female) but as on 31.08.2013 total number of prisoners are 15396
(14682 male and 714 female. 9542 p\risoners are more than the
capacity of the Jail. This deserves NHRC attention.

Under trial prisoners:-

There are 8830 under trail Prisoners in the jail of Chhattisgarh

which is 57.35 percent of the total prisoners.




Mentally ill prisoners:-

There are one case each in Raipur and Bilaspur central Jail
suffering from schizophrenic disease and 152 are mentally sick which

requires treatment.by.clinical psychologist.

There is no clinical psychologist or MBBS Doctor specially trained
for treating psychological cases in the Jails of Chhattisgarh. Therefore it
is recommended that such Doctor may be appointed in each Jails of

Chhattisgarh.

Foreign National Prisoners:-

There is only one foreign national prisoner in the Bilaspur Jail. His

Speedy trial may kindly be done.

Prisoners of other states:-

There are 458 prisoners of other state in the Jails of Chhattisgarh
Jail wise detail has been given on page 1 of the enclosed report in Hindi.

Acquitted mentally ill prisoners:-

There are two acquitted mentally ill prisoners, in Chhattisgarh one
from central Jail, Raipur and another from central Jail, Jagdalpur.

Video conference Facility:-

The Video conference facility is available in 13 jails of Chhattisgarh

Details is available on page 2 of annexed report.
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Water supply and sanitation:-




It has been observed during visit of Raipur central jail and Bilaspur
Jail That the prisoners as well as under trail prisoners are using old
pitchers, tin or plastic container to store water in their wards fo'r' ”
drinking purpose. When | requested to show such container it was
found that those are contaminated water leading to water borne
disease. This deserveiaention-of NHRC annexed report on page 2 gives

more details.

Cleanliness in Jail:-

It has been observed during visit that the toilet and bathroom of
the prisoners and under prisoners needs to be cleaned properly, the
Manpower be also increased as per the total number of inmates of Jail

and Vacant post be filled immediately, page 3 of the annexed report

gives details.

The prisoners are given soap and oil for their physical cleanliness.

Women prisoners be also given hair removers. Details may be seen on

page 4 of annexed report.

Fogd Supply:-

Details of the food given daily to then is given on page 4. It is ok.

Board of Visitors:-

Detail of Board of Visitors has been given on page 5 of annexed

report.



-~-Women prisoners:-

There are 714 women prisoners in which 283 are convicted and
431 are under trial. Women provisos are lodged in women ward in
which 283 are convigted:and 431 are under trial. Only women officers
and staff are posted in the women ward. Male officers can visit only in
the presence of women officers for details see annexed report page 5.

Women provisos with child:-

74 children are living with women prisoner.

Death in jail:-

Three provisos died. All where natural death.

Present security:-

Details is given on page 6 of annexed report but it has been
reported that Naxlites are training fellow prisoners and break of jail is

likely it deserve attention of NHRC.

Parole:-

446 prisoners were granted parole in 2013.

New Facilities:-

As mentioned on page 7 of annexed report.
Jail hospital, Doctor on service, vacant post.

18 posts of Doctor are vacant. For details see page 7 of annexed report



Education in jail:- -

For details Pl See page 7 of annexed report Details of
Entertainment, visitors, legal aid, involvement of NGO, vocational

training etc., has beena;given on page 8 and further pages

Observations and Recommendations:-

1. It has been observed, as per the details provided by Sri Giridhari
Nayak, IPS, and DG. Jail of Chhattisgarh on page 16 of annexed
report , that the total numbers of prisoners in the jails of
Chhattisgarh are 3 times more than the capacity of the jail.

2. The post of Doctors are vacant, it needs to be filled up
immediately. Number of women Doctor should be increased in

proportion to women prisoners.

3. There are no skin specialist and clinical psychologist, these
specialist medical practioners be appointed immediately as the
incidence of skin disease and mental cases are increasing day by

day.

4.1t has been observed that old and dirty earthen pitchers,
container of tin, plastic jar or bucket or bottles were found in the
prisoners ward and was shown to me filled with water which they

use for drinking purpose. This need immediate attention.



. The Naxali prisoners deserve special attentions of jail authority as
they are giving training to fellow prisoners and are preparing for,

as reported, jailibigak.

. There are 316 sanctioned posts in central jail, Raipur, against 152
posts are vacant. This may be filled immediately. Similarly in
Bilaspur Jail sanctioned posts are 202 in which 117 posts are
vacant it should be filled up without any delay.

. The vocational training imparted to prisoners is good and needs

to be followed by other Jails.

. Jail ought to be designed for the development of the human

quality and virtues among prisoners.

. Fast track court need to be established to minimize the number of

under-trial prisoners.

10. Cases of young boys and girls pursuing their study of medical,
management, engineering etc. be taken up by the Fast-track court
and to support them in completing their studies.

11. A careful consideration is required for dowry cases.

* ok %k %k



Dear Sri Kochher,

Refer your letter D.O.No. 1353/12/48/2012 of 18™ Sept. 2013.

1. First off all | would like to mention that earlier also | sent a report on my umaria

visit through my E-mail.

2. The report of my present visit to chinhari village of manpur block of umaria Distt.
Of Madhya :!?'radesh;is.att-ached here with for N/A and records Pl acknowledge.

3. As mentiongdriaflier 1 will be meeting chief secretary, Agriculture production
commissioner, secretary, cooperatives, secretary panchyati Raj of Madhya
Pradesh Govt. between 177 to 20" of Oct. 2013 to get feedback from them and

will report accordingly.

4. Newspaper cuttings, Photographs of meeting and a report from SDM is also

attached for your reference and record.

With good wishes and regards.

Prof. S. Narayan

oy o~ V
DX YUL R S W AP o—s Ko olbowa P \acss
RN 2N ’*

\7

™

S G

AR\

Yo

2 vo .

5
el o siiage
oW EEE

MR Aot Re ciosad
T Sl ek USo ¢ ¢



ufd,

A Felder Ay,

e SaRan (owo)
v — Y AAEEER S @ 9w HEEE Wo T AR ¢ wee ue freer

% e T @R 9o T R & PRk @ W A |

—00--

fawarta ow 8 & fasie 29,/09/2013 &1 a&did AFYR sraa W Rieerd A
A9 PR T B ANG HeR W0 THO AREY & W ASe fadie W ud ey
M AIRPT ER Jo T FARRT & T § Rl @ deent figar e
1. R qen faeh oM Ree® g 9 99 Ween Al freer g sowiodo
TSR T8 B @IS, 49 UG 98l $RA, a1 BYeH sAfT ived @ 98 dae} ¥ 99 O
B GATS 3G STAH TEl B AT YT I IRE D 980 U A BT IR AT 4@
g s w9 4 a1 FeeN ARl @ yees A TR R a9 e o
T | vEeRE g1 g 7 {6 s e ar gwr Wiy sritea 4 dodiowo 2 0 @
- amaed e far mar R A & T gW e, € @ AT B TH B | dcd 2T Ried
& TEd s &g caey @l A AT S9d 5T TEr o T 2 |
2. fo e Tar g™ FEr T & afafa A giuel 3 ar 7 w8 N dReY el T8
S T € R BRer g\ A B g i F @ IEe T8 e undlt 8 1 el
gawrs Al ST e Ry & Wiy gR Svee Ry o el dar o wiRd iR
Ao WHEN Y & oq Fod fBar v & 1 39 g AHAd gRT 03 3aeE 6
SRIFIER ST dare I gfed avr @ R f3R fear
3. 0 e Saae ar o AN de SEwde Wifdd Gls N Hed ATdEeR
SR & FHE T gHF W Wewie SHIGNT A R U Yerst Ud 3 STl R e
faeRer T8 Y qT AEd, T8 B BEIES $% BT FRY o mar € | o oy wa
Fearl Wil freed @ Awg sAerd e § Ween wd fhar T 8eE g AR
. RygR 2013 T B e REROT R fR3A I ST § del SEgaR 2018 FI W R

g Wl ¥ Y@ e aardn Ta E |




SR L aa AR (A TF,
S I LR A LTI (2
R TR SR N R ki

LIRS P o Y

G T e wE R
RS q

bt
IEP Y
O BT

2 DR EIC R
[T

skt tEer

faprasad Iffnr% YA gt
HEDR R B 47 A} L ES V1|

e fasin) o fip

EAEETREE o IEC A U
A% 481 v 3 Paedfrtvg onom
a1 d faa ade srd v s
Al p@i gEA 4 2o
LTIt W 1] (L B BRI

FAE wEH L IRE S
i Al et F M ua
lwmr b 9 R sf i

q I MEE I o
for =l &Y = AETHEN

famall W oy sl

farmmi prdin & fodE o
gy v A P 3
me T mlnfy 4w ardemnd
o R v o ey & T

I Ui AR I E i

yur &L ufem B
giferard 13«

ferstEael
iy e TE whaly weirw
gVl ¥R gra A o e
yiamedl, fran s &1
HERAF TR 41 it fard
Tyrivn ETY A8 s
A pyafran wepn F Rad
F wuel wed dgema 3
HIEPEL i SRERE %3,
Garell et RA g1 Ag Wi
& s g Hend) @ 1R,
g e X sEl s
W A TR 9EEE,

TR T A ity vﬁ LD

aszﬁalaﬁu’t&ﬁmﬁuﬁ

Bl ordar @l

b1 AT QT AR E0T AR

ORI LA U G R R

S 53 uk teaEdl w6 {ét
foger, a1t A i -
e g ng A area B, van
Wil A WIS T A 4R
it 1 g T e ViR It
T ayey §a sl

ghid 4 qEa 4 6 e
Frerlt, wwell dbslt 3 shea

apa, it 3 fra s
e fpwer el g st
qm ue dta feosl 307 14w
EU ] drTa W oarend U
e W aft? andad e
w P R e R T
et G ey 1 wluaprad
Y usy @ Al o T,
AT TP A s B4 G2
et a5 Fley
Favadt 0 vt & Lo

ey, Wree wR T e
Fadrs, T AT e Lhal
Fepait 1§ aafafy Taars & 53

T ot e wardt w ufalE
spTa @ e, Facer W sy
TEpeA & od Wl uAEe,
\fer AR T TRIEAR LR
WA SiTE wremiAl | EnT
woral Ry AaE amdn %
fididf uninll 3 = feus
ot g4 werR ¥ 5@ A
TR R R CORETEARE S S
gan o1 A gy Rawed
J]‘ﬂ Y18 kﬁﬁ'd wh

nfrer & foeant
arfrreaid) & A At s &)
{orerTd 9 g w@ fom
oy oot AT 3T &
qrepmar a8 &3 g fand
tgpdl R BN, A, FEd

gl ot o g dad) ofim

e v rdaga @ BEw
N

S & fidde &
fafvs o vl a0l F
gan ¥ i sifusil
Pk MR B WG )
fifora fomm T av@t 2
il s aarR T afiy
iy el & v w0
gt A i A
A s e @ s
e ST G 8 T A1
4TI AR R FD
B e LA U I RH L N
was)dg b pat b Ty bl

FTTSE Wt Yopag 18

!'
!



A_‘.‘_..,,..,,_wn.‘,..
. =t ) )










-




Page 1 of 1

Subject Re: report on umaria

Fram JST NHRC <ist.nhre@nic.in> b
Date Monday, October 7, 201 3 12530 pm

To Sachindra Narayan <snarayan1946@gmail.com>

Dear Prof. Narayan

Received your message. However, we have not received any formal report through the e-mail, what we have received are
press clippings and some photographis, apart from an unsigned tetter addressed to Collector, Umaria {from an official in

Umaria.

Kindly send us @ detailed report so'that it could be placed before the Commission.
Regards, ’

https://mail.nic.infuwc/webmail/print.html 10/7/2013




B Speakers:

* . Professor Michael O'Flaherty, Chief Commissioner, Northern
Hreland Human Rights Commission

» NHRI! representative (to be confirmed)

» HelpAge International (speaker to be confirmed)

15:00 - 15:30 | Close




